W LiFE

2
Lifestyle for
Environment

e MCEI
e Jo%0 wgu fa d
m U.P. POLLUTION CONTROL BOARD
R /4 e

SONBHADRA
i D ‘ ':_ﬁ 07.2024
Ref.No.: GO721/0.A. No. 456/2024 ate: 19 .07.
To,

The Registrar,

Hon'ble National Green Tribunal,

Copernicus Marg,

New Delhi.

E-mail-judicial-ngt@gov.in

Sub:- Submission of status report in pursuant to order dated 07.05.2024 passed by

Hon'ble NGT in the matter of Original Application No. 456/2024 urna

Nand Vs M/s Satya Narayan Singh Construction Pvt. Litd. & Ors.

Sir,

In Compliance of Hon'ble NGT order dated 07.05.2024 in the matter of O.A. No.
456/2024, Sampurna Nand Vs M/s. Satya Narayan Singh Construction Pvt. Ltd. & Ors,
the status report is being filed herewith.

It is requested that status report may be presented before the Hon'ble Tribunal
for kind consideration.

Encl.: As above.
Yours faithfully,

G

(U-I? Gupta)

Regional Officer

Sonbhadra.
Endt. No. & date as above,

Copy to:-

1. District Magistrate, Mirzapur for kind information please.

2. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow
for kind information & necessary action please.

3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information
and necessary action please.

4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber,
Supreme Court of India, New Delhi-110001.

L

Regional Officer
Sonbhadra.
FTley « WH wE 162, SvR A (Pree avd Be) Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
ST, HHNE—231216 Robertsganj, Sonbhadra-231216

$-9d : rosonbhadra@uppeb.in E-mail: rosonbhadra@uppch.in
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Status Report in pursuant to order dated 07.05.2024 passed by
Hon'ble NGT in the matter of OA No. 456/2024 Sampurna Nand

Versus M/s Satya Narayan Singh Construction Pvt Ltd & Ors.

1. As per joint committee report dated 06.07.2023 and dated 06.01.2024, UPPCB
had issued Show-Cause Notice to the said Stone Crushers vide Letter dated-
12.01.2024, which was got received to concerned Stone Crusher on dated
19.01.2024 (Annexure-1).

2. The presentation sent by the industry against show-cause notice was received
on dated-30.01.2024 in the Regional Office, UPPCB, Sonbhadra (Annexure-2).

3. UPPCB conducted field visit on dated 08.02.2024 to verify complying status of
CTO and observed that the following major air pollution control measures have

been adopted by the industry:-

S.NO. Major Air Pollution Control Installation Status Remark and Action Taken
measures
1. Closed metal sheet enclosures Covered
As per inspection report dated
at dust emitting points. 08.02.2024, UPPCB issued
Covering of all conveyor belts. Yes closure  order on ) dat.ed
Telescopic discharge chute or NO 19.02.2024 after conflrmatlon
Canvas cloth / plastic drum of show-cause notice and
revoking the CTO.
4, Wind breaking wall around the Yes UPPCB has imposed the
premises. environmental compensation
5. Water sprinklers at emitting point NO on the said stone crusher for

and wind breaking wall. past violation and defaulting

6. Smog gun and Rain Gun as dust | Smog gun installed, but | days, which amount has not
suppression mechanism. found not operational | deposited by the industry.
during visit.
7. Height of exhaust pipe of DG Set. NO

4. Detail Inspection report dated-08.02.2024 is attached herewith (Annexure-3).

&
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5. The presentation sent by the industry against closure order was received on
dated-08.04.2024 in the Regional Office, UPPCB, Sonbhadra (Annexure-4).

6. UPPCB conducted field visit on dated 15.04.2024 to verify complying status of
previous CTO and observed that the following major air pollution control

measures have been adopted by the industry:-

S.NO. Major Air Pollution Control measures Installation Status Remark and Action Taken

1 Closed metal sheet enclosures at dust Yes

emitting points.

2. Covering of all conveyor belts. Yes UPPCB has imposed the
3. Telescopic discharge chute or Canvas Yes environmental compensation

clc?th/plast-lc drum - on the said stone crusher for
4. Wind breaking wall around the premises. Yes

- — - past violation and defaulting

5. Water sprinklers at emitting point and Yes

wind breaking wall. days, which amount has not
6. Smog g.un and Bain Gun as dust Yes deposited by the industry.

suppression mechanism.
7. Height of exhaust pipe of DG Set. Yes

7. Detail Inspection report dated-15.04.2024 is attached herewith (Annexure-5).

8. As per inspection report dated 15.04.2024, recommendation to revoke the
closure order dated 19.01.2024 send to head quarter, Lucknow. Closure order
has been revoked by UPPCB vide letter dated 07.05.2024 (Annexure-6). The
Industry has obtained valid CTO from UPPCB. However, UPPCB has imposed
the environmental compensation on the said stone crusher for past violation
and defaulting days, which amount has not deposited by the industry.

Accordingly above, the Status report is being filed for the kind perusal and

consideration of this Hon'ble Tribunal. (&/ﬁk
\V
S

. \9
Dated: 19.07.2024 (UK. Gupta)

Regional Officer
Page 2 of 2 U.P.P.CB
Sonbhadra
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M?S SATYA NARAIN SINGH CONS. PVT. LD

(FORMELY P.B.R. INFRATECH PRIVATE LTD.. (STONE CRUSHER UNIT-03)., VILL-SONPUR, CHUNAR.
MIRZAPUR.

UE B TN WS SATYA NARAIN SINGH CONS. PVT. LTD (FORMELY P.B.R. INFRATECH PRIVATE .
r F rr T
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A 30.122023 B wen fvar Tar | AR @) srarR Pe @ wHg ST B A g fd grdfa ol
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1. Industry has Closed metal sheet enclosures at dust emitting points i.e. the crushers including their

discharge points, screens, and the transfer points of belt conveyers.
2. Industry has Arrangements of a door with opening and closing facility for cleaning and maintenance

and flexible covers at entrance and exit of the belt conveyors.
3. Industry has All opening provided for ventilation in the enclosures covered by canvas bag-filter to

arrest the escaping dust.

4. Industry has Covering of all belt conveyers.

5. Industry has Silos with telescopic discharge chute for collecting, storing and delivering and truck loading
the product, for controlling 'stone dust’ and the reject, 'fine dust'.

6. Industry has A minimum 12 ft high metal sheet barricading or boundary wall.

7. Industry has Dust suppression by scientifically designed water sprinkling system on raw

| material/products at the equipment’s and transfer points.
8. Industry has the metal roads inside the stone crusher premises with arrangement for regular cleaning inside
the premises to avoid re-entrainment of settled dust.

ﬁ =dndustry has Regular wetting of the ground through tanker mounted sprinklers/ smog guns within the
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< at dust containment
11. Industry has the dust extraction system installed by the stor;e ttzl’cu;:til’al o
enclosures to extract the accumulated dust fitted mtl? adequate ust B s kil ——
12. Industry has the arrangements to minimize the generation of dust emissioO

handling and storage of raw material / products, waste or pyproducts. + of final product/ —
13. Industry has Arrangement of Covering while transportation and storag

ing i icini tone crushers area are
14. Industry has the stretches of the main highways passing in the vicinity of the s
metalled
- etalled.
15. Industry has the approach and link roads in the stone r:rushers area are m
16. Industry has Quarterly Ambient Air Monitoring through third party.
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Annexure No.3
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e & | e SRR ST W 9y Uguu fAEE0 gy wifud fhy fae
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e @1 gfte fhd S &) FXIfd BT RN § T AT TR 146 oA @Y ¥HTeey @ &g
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House No. 162, Uttar Mohal (Near Chandi Hotel) Robertsganj, Sonbhadra-231216
Email-rosonbhadra@uppcb.in
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A ORI R dgae@ wofelo(q@ar—diodiosRo gpied wiofero) (I
¥R JfIe—3), AH—AYR, TRIHE-HTEd, TEUld—gIR, S IG—HARGIR & fdeg
ST dre gRT 9y (Iguor fawor dem o) ifefeew, 1981 (Femdenfea) & grn
31—¢ P AT STRI HRYT ARl AfcHd & GaH H Iead AKeqor RaAr—

Sad Hefid ST Ao g BRA rferever H faRENT efovo w521 /2022 AU
g9 090 9 UG 3 YHRU H AWIed g HIO IS B8RA ATEI H 9+l &
I B RN FAT g§RT SWIGd STRT & AR & ih—28.12.2023 | fa=Tdh—
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garell Fified SR fhdr a1 o1, 1 SUNT b GRS Td &7 ADHRNI, 090 Ugyur I3 die,
A9 DI USifdhd B | T SURT Sl Fd SR gaR Aifed &1 Uit SERT Bl 9 SRl
ST gl B | U IUN BT YIS UK & | SR BT Jeqc R0 Jenewien] gR1 fedia—
08.02.2024 BT T AT | FRIETYT & 8T U T TRA1 U9 BT H SUdel AMHeldl & ARR R
foqa FPRIeToT T e &i—

1. S SUNT UH— *Hflgﬁ R, JEHIT—R, SHYG—HRGIYR & ARSI FEF—
14090 W BT AT B | SN DI Rra BI—ATfSCH 25.0502576—31&Tel Td 83.0029063—
IR € |

2. I &R FHel qId b & ¥ W deed dT g B A= FGrso ol T ﬁIC‘{-I P
IdTed fhar Sar g1 SE @ e e @ SHIed &Hal 250 €1 /€vel gfad &)
fANIeToT B FHY SR FaTord 9raT 7T |

3. ORI & HT SO B AIF JAT-UISHNI ST HIR, AHUS! G HIN, ISdfeT Bhivg,
HIR decd B AH BR Hds I T | ST Suid & A JA—-HFIIR docd &
JFTH BRI W DTd Tl / Sfofpliie Je &1 RIuAT Aeor & |\g J81 urdl 737 |

TRIETI & THY SN H WG diex RYfdeiT &1 gavey Farterd Jsl 9l -7 |

4. TGV & FHY AN gRT S QUTH B RAUT AT 9l Il Fdiield dsl grdl

R STdf SERT SaTold 9T 77 |
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5. ST H H9I% decd @ AH BRI IR diex RHfdeT & o FREv & 99a Rud
Tel g T | diex Rufdelt # 9gad STd @9d &1 A1 @ A99 8q Tl Alex FRIE &

LY

Y RO Ui 41, fheg die’ |iex &1 Hdq Fdraq giHead fhd OM gq Fri=d
AT BT IE—EMG el I 77 Ug FRIET0 & [qHY SR JidiHe §R1 I 8l Dl
AT |

6. SUN URWX & §©Y M TR S Dl Wd SH BF & DRI HSd NS/ Hhic NS B
A9 Fo] b1 ST FHT Ud AGRY HRT WR Hedl / Heblc IS Bl A0 T8l grIr 147 |

7. SN URMR & §B 9N W Ul &1 90 R & G99 gl T4, g 9 9 B
ey & T$—16.02.2018 & 3IUTe H WA Al & ATHY IR URWR H eRd ufccHl

[Jhd el Ul T |

8. ST H fIga@ 3MYfd B 580 HOUIOY0 &HAT HT Ud 3fGQ SI0SII0 S AU il ]
SI0S1I0 WE & HATed @ HholRkd®y I I I & 930 2 SdeiRe Urigy dl
$ATs 9T 918 gRT MEIRd A9®1 & 3wy MR & 9g RI1fud Fal grdl 147

9. TN Pl I 9l W M FEAM ey H ARG Il Bl fUTe T AN R
URAd ol @I AT 8| SN Faled & I S FUIF DI TRAT Bl Fdlold el b

[

ST 91y TOIAT I BIFT H™Tad & ST Fedd Sl BT UTas e §RT Fel 6
ST BT gdd &
10. ST &1 Reor g # |fAfa grT faar a7 o | 9fiafd o) e aR arg geuur a=m)

N

TR B RMUT by {991 SeRT Farferd fhy 99 Ud Wedid Il &1 Seaigd [dd
ST @ 3ATelld H IEUNT Bl 9y (Fguvr faror den gz sififaad, 1981 (Fmrdenfed) o
IRI—317 & II=Fd dle A&, @98 & U39 S&1—H05690/C-2/NGT-67/SCN/24
G 6 —12.01.2024 ERT BRI IR Al STRI fhaT AT 27 |
11, ST Pl I e F d SR qaRl Aifed fAA1$—12.01.2024 & 3FHA H I&UNT &I
GfSTR UT<T 8311 &, Sl Falyoidd Ydid ds] 8idl & |
12. ST §R1 SN &I 9T die H Fd |edfd ey (Sl vd aryg) fasie—28.05.2022 #
JERIMUT TAI BT Sootad fbd M & ATAld H Sad ST B 9 dle & FaH
H0—156981/UPPCB/ Sonebhadra(UPPCBRO)/CTO/both/ MIRZAPUR/2022 f&+Tdh—28.05.2022
SR SR HeAld ARy &l Rdld 39 dad & Ud fd1$—08.02.2024 gRT fHa1 S Il
g |
13. {10 ITIF R IffHRr # [AaRET 2Mov0 A&a—521 /2022 A=< 991 090 ™
Tq 3T & YHIU H FUNT BT R0 g H 79 —19.06.2023, 29.06.2023 Ud 01.07.2023 DI
TR FATd gRT Thar T 21| dobd H RNoraRid FiHfd & SXEiRd 3
&3 —06.07.2023 & ATAR ST GIW 9 Ygyul oo el wifua f&a 699
FaTfeld UMl 7| do9ead NNk FiHfd gRT ST &1 R0 fad1h—28.12.2023,
[Ge1h—29.12.2023 Ud &9 —30.12.2023 &I fhaT AT doa==l H NaArig |ffd &l
ERITERT M faH$—06.01.2024 & ATAR SN HeAd Al B Ieaidsl HI HdAlfeld
Jr T A7 | Bad GHRY H SN & SAGd B Bl < B AN B ARl Bl [aATdh—
23.082023 P A fHAT AT 21| Sad & YA Sl & IAGd B YR™H HRA Bq
[GT—02.11.2023 DI I dIe RT AN Yo & 7T ofl, e Hwerawy 72 &1 3
AT H SEUNT BT IHEA B g8 &1 B a2F FH1I | AT & |

y I 3 /..

T
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S UpR TRaRig FAfd B SRERd T 913 —06.07.2023 H Irerd {ARIE
G —08.02.2024 TP JATq 218 fSA1 TP DI AR H W 72 T B SHAEA B g< 8
DI AT DT BISHR AAY 146 &A] DI AT BT [SWHIeex JART H TUMET fhar ST I
g AT A0 T 8RT JffEIdxur, 5 faeell §RT A0T0 H0—200 /2014 THOHIO HEAT §9M
T 3% S0ear | UIRd <Ll & AT H g gyl gFv 91 gR1 O e
G —08.022019 & AR & IATAR SaNT W SWhieex 2m@fer aiq 146 fadi =q

gateRofi gfdyfa = ToEER SRt fhar S St g8rimm—

Environmental Compensation (EC) = Pollution Index (PI) x No. of days from which the non-compliance
has been observed (N) x Factor in Rupees (R) x Factor for scale of operation(S) x Location Factor (LF).

Where,

PI=50 (Pollution Index=50 for orange category unit)

N =146 (No. of days from which the non-compliance has been observed)
R = 250 (R factor in Rupees)

S = 0.5 (Factor for scale of operation=0.5 as investment of unit is less than
Rs.50 Lac(0.5 for small scale unit)

LF=1.0 (Location Factor= 1.0 as population of Vill. Sonpur, Bhagautidei, Chakjata etc.,
Chunar, Mirzapur is below 10 lac. (LF 1s 1.0 for population less than 10 lac)

Theretore,

Environmental Compensation (EC) =PIXNxRxSxLF
=80x 146 x250x0.5x1.0
= Rs. 9,12,500/-(Rs. Nine Lacs twelve thousand
five hundred) only.

c

T

. SURIFT dfofd d2aT Bl GeITd W& 8 I IeRT A9 AR g s~ d oo
(qEH—110d103TR0 3pIc® Hiofe0) (R HIR JfAe—3), UH—FFYR, JH—HTdd, Tede—g R,
SHUC—HROITRR & [d®g I (Iuor MaRor qm =g=m) Sffer=gq, 1981  (JATEINEM) i
IRI-317 & I=Nd die &dd, @8 & U3 G&—H05690/C-2/NGT-67/SCN/24 faTd—
12.01.2024 ERI HRU RN Alfcd &I e fHd IM & F)fd d Sl &) AUAR SRR
TR SERT IR 146 e &1 [SWieex 3afd) B W0 9,12,500.00 I-RIRT &1 ygtarofiy &rfaygfd
ARG fHd I &1 ARfd o S 2
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Satya Naraian

H8leg

BT IR 9S50 91 gE@em B e AE=Ud07217 /-2 / TH00210—67 / 24
[G1®H—19.02.2024 BT WS TET B3 BT € X | IoT T B HETH W GG BYAT T4 2 b I
SENT HG¥ Hed TRAF Rig degaes ugae fafies a1 e &g afer Sovo gy = are,
A G fAH1—08.02.2024 BT foar a1 qem wran T fb W@ HIR T Y arg ugyor A=
I RATIT [HY 91 81 Ferferd 8, o SH1E gRT WAl wal &1 Surer 781 fbar o <& & v
S g & 9 fA16—12.01.2024 ERT arg(eyor FaRor qon =) srfefa, 1981 garHAeT @)
g1 31-T & 30 SINI BRYT garail AfeH 3 gie ora gU &) e Sy fbar T &

HEIGH AP AT BT & b IemT uRER § SaiT & G495 q2n-—yead off HIR, APog o
YR, AT ThIN, HIAR docd B A BR Bl qule: Hae ST, S Seqoi & G Jo—F=RR
doed & A BRI W Ha Folll / fonaifie ge &) e a) forar ar € 99 Rid—
08.02.2024 BT FARIETT & FHA WHIT T4 & WA PT B 9l 6T AT, IA & e & o SUR
B 71 & AT FEUNT & alerd & A7 W 79 B afda warem fbar SR | SeT § $9a% 9o
@ AT BRI W dfex ReifdeT o @rawen wenfid o= off 7 & va diex Ruifder § ygaq a1 @ud
DI ATAT &Y FeATHIeR A1 &R forar 731 2 | SemT uR™R # Aed Vs /Bl A a1 Ffor o R
T B | IR @I A wEafa sy § sftRifid wd /5w 918 @ e fAAie—16.02.2018 @ 3w
gRd ufcedt &1 [Aer & forar Tar g | SelT & Wareld &g 600 $H0dI0T0 BT THINSH TrdelloR gad
Slosilo |e Ifud fdar a1 8 s Taiie U8y &) $Hare g die eI (AuiRa a9al & ATHY
'\’Eﬁ T | ST & Hdle %g IS5 IS @ 3{TTellgH gy A& 156981/UPPCB/Sonebhadra (UPPCBRO)/

ot ) 23 05.2022 T \eHfd araer ffa fhar mar ar| frfg geafy sy
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From Dated-04.04.2024
SATYA NARAIN SINGH
M/s SATYA NARAIN SINGH CONSTRUCTION PRIVATE LIMITED(STONE CRUSHER)

ARAZI NO.140MI, AREA-1.265 Ha, VILLAGE-SONPUR, PARGANA-BHAGWAT,
TEHSTL-CHUNAR, DISTRICT-MIRZAPUR(U.P.)
To,

The Regional Officer

U.P. Pollution Control Board,
House No. 162, Uttar Mohal,
Robertsganj, Sonbhadra-231216

Ref: Letter No.156981/UPPCB/Sonbhadra(UPPCBRO)/CTO/both/MIRZAPUR/2022 Dated-28.05.2022

Subject: Compliance of CTO Conditions for Stone Crushing Unit of M/s SATYA NARAIN SINGH
CONSTRUCTION PRIVATE LIMITED(STONE CRUSHER), ARAZI NO.140Mi, AREA-1.265 Ha, VILLAGE-
SONPUR, PARGANA-BHAGWAT, TEHSIL-CHUNAR, DISTRICT-MIRZAPUR(U.P.)

Dear Sir,
This is to inform you that our project has accorded Consent to Operate (Consent Order) for the

sbove-mentioned location, Letter No. 156981/UPPCB/Sonbhadra(UPPCBRO)/CT O/both/MIRZAPUR/
2022 Dated-28.05.2022. We are submitting the Point wise compliance of the stipulated General and

specific conditions mentioned in the CTO.
We assure that the compliance of the conditions given by you and will be strictly followed with the

progress of the project on letter & spirit.

Thanking you

Yours Sincercly,
(A1 1Y <e l’t(ﬁ'r
SATYA NARAIN SINGH

M/s SATYA NARAIN SINGH CONSTRUCTION PRIVATE LIMITED(STONE CRUSHER),

Copy to:
1. The Registrar, Hon’ble National Green Tribunal, Copernicus, New Delhi.

(E mail-judicial ngt@gov.in).
2. Chief Environmental Officer(C-2), U.P. Pollution Control Board, Lucknow.
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Project

Stone Crushing Unit

At

M/s SATYA NARAIN SINGH CONSTRUCTION PRIVATE LIMITED(STONE CRUSHER)
ARAZI NO.140MI, AREA-1.265 Ha, VILLAGE-SONPUR, PARGANA-BHAGWAT,
TEHSIL-CHUNAR, DISTRICT-MIRZAPUR(U.P.)

COMPLIANCE REPORT

PROJECT PROPONENT

SATYA NARAIN SINGH
M/s SATYA NARAIN SINGH CONSTRUCTION PRIVATE LIMITED(STONE CRUSHER)

ARAZI NO.140MI, AREA-1.265 Ha, VILLAGE-SONPUR, PARGANA-BHAGWAT,
TEHSIL-CHUNAR, DISTRICT-MIRZAPUR(U.P.)
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STONE CRUSHING UNIT
Location: LAT-25.0502576, LONG-83.0029063
ARAZI NO. 140MI, VILLAGE-SONPUR

PARGANA BHAGWAT,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

CTO Compliance Report

Validity Period: 28.05.2022 To 31.07.2026

CONDITIONS OF CONSENT(AIR) |
1. This consent is valid only for the approved production capacity of Stone

Gritts & Stone Dust-250 TPH | |
2. This consent is valid only for products and quantity mentioned above.

Industry shall obtain prior approved before making any modification in products
in product/process/fuel/plant machinery failing which consent would be deemed

void.

3(a). The maximum rate of emission of flue gas should not be more than the

emission norms for the stacks.
3(b). air Pollution Source Detalils.

Air Pollution Source Details

m&:_ " Air Pollution Source Type of Fuel Stack No. Parameters 1 Height
| | |
1. | PROCESSEMISSION | NA 00 Particualarte | Covering of all
| | Matter process
| emission
| sources and
| regular water
| sprinkling. |
| 2. D.G. SET-600 KVA. 01 | DEISEL 01 Particualarte As per |
| NO. Matter Standard |

3(c) The emissions by various stacks into the environment should be as per the norms of the Board.

i Emission Quality Details
' S.No [ Stack No. Parameter Standard
| |
o . - _ | [
1. | oo Particualarte Matter 600 MICROGRAM/CU.METER
L2 | 01 Particualarte Matter As per Standard |

o EmA —

Quantity of other Pollutnants should also be as per the norms
__| prescribed by the Board/MOEF & CC/or otherwise mandatory

—_— — — e —

The equipment for air pollution control system and monitoring
as proposed by the industry and approved by the Board should
be installed in their premises itself.

| Conditions

PSS i e e —

e ——————— _—

- ———————

e

| - Cémpliance i

The modification or installation in th'é_exi'srtihgﬂ ';_:;bl_lat'iﬁb_h_(_:gniral—_‘
| equipments should be done only by prior approval of Board

e

~ Noted and Agreed_

_—1r — - - —— e —

Noted and Agreed

e —— e —

e = —

Project Proponent: SATYA NARAIN SINGH CONSTRUCTION PRIVATE LIMITED(STONE CRUSHER)
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STONE CRUSHING UNIT
Location: LAT-25.0502576, LONG-83.0029063
ARAZI NO. 140MI, VILLAGE-SONPUR
PARGANA BHAGWAT,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)
CTO Compliance Report

Validity Period: 28.05.2022 To 31. 07 2026

S.No. Conditions Compliance

| ¢ i i s ! — - _ 1

7 - The operation of air pollutlon “control system and ~ Noted and Agreed
maintenancebe done in such a way that the quantity of
pollutants should be in accordance with the standards
- prescribed by the Board/MOEF & CC/or otherwise mandatory

- il e ‘

| 8. Unit shold do provisions for fugitive emissions chimney/stack as Noted and Agreed
| per the norms of the Board/MOEF & CC/or otherwise mandatory. i
9. The unit should submit the stack emissions monitoring report Noted and Agreed

within one month for issuance of consent order along with the
point wise compliancereport of the consent order. Further
| quarterly monitoring report should be submitted.

o e—

Specific Conditions:

e —

S.No. Conditions Compliance
g | This consent to operate is granted to M/s Noted and Agreed

SATYA NARAIN SINGH CONSTRUCTION PRIVATE LIMITED, for
production of Stone Grits of different sizes
@ 250 TPH using stone boulder as raw material |
at ARAZI NO.140 MI, AREA-1.265 Ha, VILLAGE-
SONPUR, PARGANA-BHAGWAT, TEHSIL CHUNAR,
DISTRICT-MIRZAPUR, 231304 (U.P.)

Industry shall obtain prior approval before Noted and Agreed
making any modification in product/process/
fuel/plant & machinery, failing which consent
shall be deeded void

3. The industry shall comply with any other Complied
conditions laid down or directions 1ssued 1in
due course by the Board under the provisions
of the Air & Water Act.

k4_ The Industry shall submit Audited Balance Noted and Agreed
sheet to this office for verification of |
consent fee 1n every year and accordingly |
balance fee shall be paid if any. i |
5, | The Industry shall regularly operate water puﬁedaﬁgcgnwmed
sprinkling system to control process emission
and dust suppression 1n scientific manner to
maintain Ambient Air Quality as per CPCB
NOoOINS.

— e e — ——— == e — - - - = i

6 " | The indust ry ‘shall ensure to discharge the Noted and Agreed
effluent generated ffrom domestic sources
Lhrt)uqu bFﬂILLL, tank and soak pit. | |

e

o —w me—

|
I

— 1

= B PSS

e i -

PR

Project Proponent: SATYA NARAIN SINGH CONSTRUCTION PRIVATE LIMITED(STONE CRUSHER)
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STONE CRUSHING UNIT

Location: LAT-25.0502576, LONG-83.0029063
ARAZI NO. 140MI, VILLAGE-SONPUR
PARGANA BHAGWAT,

Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

1

l

|
|
!

9. |

=T —mm o ——m i
!

= - e =

i L .
| Guidel1lnes

f = = = —_—— e = m

lTh@ industry

PjndUStry

directions/
t ime of

comply the
from time to
Control Board, U.P.
Board, Hon'ble Oversight
High Conrt. Hon'ble
and Hon'ble Supreme

must

1 ssued
Pollution
Control

The unit

Central

Pollution
Committee, Hon'ble
National Green Tribunal
Court of India

CTO Compliance Report
Validity Period: 28.05.2022 To 31.07.2026

Noted and Agreed |

S - e —

install
measuring

shall
meter at bore well for

éeparate ehergy
electric

Noted and Complied | |

consumption in bore well
| 1 shall install 04 ©Nos. stationary
Anti Smog Guns at each corner of crusher area
and 01 Nos. mobile Anti Smog Gun for dust
suppression in the premises as well as on
approach road to suppress the dust generated
from crushing, loading/unloading of product
and movements of the vehicles as an extra

auxiliary arrangement

Noted and Complied R

10.

This Consent of the industry is automatically
considered abrogated after receiving public
grievances against the industry and the
confirmation of the complaint.

Noted andﬂAgreed

11.

e — e ——y

e ———— —

The industry shall install air pollution

control measures as mentioned below:
1. Closed metal sheet enclosures at dust

emitting point's 1.e. the crushers
including their discharge peints;
screens, and the transfer points of
belt conveyors, with arrangements of a
door with opening and closing facility
for cleaning and maintenance and
flexible covers at entrance and exit of
the belt conveyors

2. All openings provided for ventilation
in the enclosures shall be covered by
canvas bag filter Lo arrest the
escaping dust

3. All belt conveyors shall be covered by
the industry

4. Dust conveyer shall be equipped with
telescopic discharge chute for
collecting, storing and
delivering/truck-loading of the
product, Stone dust and any other fine
dust.

5. A minimum 12 feet high metal sheet
barricading/boundary wall as wind
braking wall shall be provided by the

Noted and Agreed

e —— o L S T T A ————

stone crusher

e ————

Project Proponent: SATYA NARAIN SINGH CONSTRUCTION PRIVATE LIMITED(STONE CRUSHER)
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Location: LAT 26.0502576, | ONG 83.0029063
ARAZI NO. 140MI, VILLAGE-SONPUR
PARGANA BHAGWAT,

Tehsil- CHUANR, DISTRICT MIRZAPUR(U.P.)
CTO Compliance Report

Validity Period: 28.05.2022 To 31.07. 2026

| S.No. ; Conditions Compliance
| 6. Dust suppression by scientifically Noted and Agreed
| designed water sprinkling system on raw
material/ proaucts anad transfer ;miril:;
‘ shall be adopted as an auxiliary alr
pollution control measure.

7. Green belt along the boundary wall shall
| | be developed by stone crusher in at least
| three layers
| 8. Metallic road shall be installed inside

| the premises with Reqgular wetting of the
ground within the factory premises.

12. | Indust i"}r ~ shall prwidﬂ sufficient O . Of Noted and Complied

| Helmets, Gumboots, Goggles, and Masks etc. to
the workers for their safety.

e e — — —— -—————— ——

—_——— —— — — —_— - -

13. | The suspe nded pa]’LlCU]dlf‘ matter (&:f’l“l) between | thed and complied
3 to 10 meters from any process equipment of

Stone Crusher unit shall not exceed 480 g/Nm3.

14. Industry— shall install closed bag/f loth Noted and complied
enclosures at both c¢rushers 1ncluding theilr
discharge points and the transfer points of
pelt conveyors with arrangements of a door with |
| opening and closing facility for cleaning and
maintenance within 15 days.
15. | For green belt at least 8 feet height plants Notedandcomphed
' should be planted which shall be properly
protected as proper 1irrigation and manuring
arrangements shall be made. For the development
of the green belt the guidelines 1issued vide
Board office order no. H10405/220/2018/02 Dt.
16-02-2018 shall be complied. Green belt along

the boundary wall shall be developed by stone

e — IS e

e — =

STONE CRUSHING UNIT

TTET T e c— e —

mentioned 1n previous CTE/CTO's issued by the |
Board. |

R e

17. Industry shall abstract Ground Water with the _-__Noted and complied
valid permission (NOC) of the competent
| Aut norit y/rrwxa Or any other conc erned authority
18. The industry shall strict ly r_ﬁ_)nlply the | Noted and agreed
directions/quidelines/Environmental NOrms as
prescribed by State Board for CPAs and SPAs
vide office memorandum no. H 48273/Cl/vb NGT83/
2020, Dated 2! U2, 2020,

19. Green  belt along the boundary shall be|  Notedand Complied
developed by stone ccrusher in at least three
| layers.

| crusher.
16. Industry shall comply the all conditions Noted and complied

A S —

Project Proponent: SATYA NARAIN SINGH CONSTRUCTION PRIVATE LIMITED(STONE CRUSHER)
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STONE CRUSHING UNIT

Location: LAT-25.0502576, LONG-83.0029063
ARAZI NO. 140M|, VILLAGE SONPUR
PARGANA BHAGWAT,

Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

CTO Compliance Report

Validity Period: 28.05.2022 To 31.07.2026

I
|

— - S

Compliance
Noted and agreed

Noted and Complied

Noted and ag'reed

Noted and agfééd
Noted and agreed

Noted and agreéd

Noted and complled

Noted and agreed

~ Noted and agfeed

| S_.:_h_lo. | Conditions | |
' 20. 1 11, 1t 1s found thal the industry 1is notl
E i comp 1:,rt]’:"} wilth 31 ifﬂ”rlif!r] condit 1 ONS r Al
| | furthe direction/instruction issued by the
| j Board, legal action shall be initiated agalngt
| the applicant. The Board reserves the right LO
| | revoke/add/modity any stipulated condition
| I’:}J-d along with CCA. | i
e - e — s —— . - -
21. Induﬂtry shall maintain D.G. Set Stack height
' as per Board Norms & and in Enclosure Or
| Canopy. b P {
22. ' The persanm_a_ﬁthururd shall not rent, |l end,
sell, transfer or otherwise transport the
| hazardous waste without obtaining prior
| permission of the Board | B I oy S AN
| 23 Industry shall comply the all conditions
| mentioned in previous CTE/CTO's issued by the
I Bﬂard- e — - e I - ——————— ;
;L__z4_ Industr‘yms_hai_i' abstract ground water with the
| valid permission (NOC) of the competent
Authority. |
25. The industry shall strictly r*omply the
directions/guidelines/Environmental Nnorms as
prescribed by State Board for CPAs and SPAs
| vide office memorandum no. H
48273/C1/NGT83/2020, Dated Z27. 02 2020
26. It is found that the 1ndu%try is not complying
with stipulated conditions or any further
direction/instruction issued by the Board,
legal action shall be initiated against the
applicant.
27. This consent is vaid for dl'a_c?ﬁ_d_}cie of domestic
| effluent ony.
58, | The Board reserves the right to revoke/ |
add/modify any stipulated condition issued
along with CCA
29. | Industry shall maintain D.G. Set Stack height |
| | | as per Board Norms & and 1n Enclosure. L
30. The pw son  authorized shall not rtnt lend,
sell, transfer or otherwise transport the
| hazardous waste without obtaining prior
. pi‘ I‘IHl :E:-lr”; 51 11-1{. [H-'thffi
Propect Proponent: SATYA NARAIN SINGH CONSTRUCTION PRIVATE LIMITE D(STONE CRUSHER)
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General Conditions:-

STONE CRUSHING UNIT

Location: LAT-25.0502576, LONG-83.0029063
ARAZ|I NO. 140MI, VILLAGE-SONPUR

A
— e — i I —— T
e W ———

5

PARGANA BHAGWAT,

Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

CTO Compliance Report
validity Period: 28.05.2022 To 31.07.2026
S.No Conditions _ - Compliance | ]
ri:“__q_-"f‘-]i; applicant shall get analyse the samples of Noted and agreed
1effluent/emissimns/hazardﬂus wastes at least
once in a three month fom the laboratory !
recognized by the MoEF and shall report to the
URPPCE J - | 5

9. The applicant shall however, not without the Noted and complied.
prior consent off the Board bring into use any
new or altered outlet for the discharge of
effluent or gases emission or sewage waste from
the unit. - -

% The applicant shall strictly comply with Noted and complied.
conditions of this CCA and submit compliance |
report of stipulated conditions within 30 days
of receipt of this CCA. If, at any point of
time, it is found that the industry 1s not j
complying with stipulated conditions or any |
further direction/instruction issued by the !
Board, legal action shall be initiated against |
the applicant. B

4. The applicant shall maintain good house Noted and complied.
keeping. All valves/pipes/sewer/drains etc.
must be leak-proof

5. The industry shall provide uninterrupted entry Ngtedandcom},lied, -
to the STPs/ETPs inlet and outlet points, Air
Pollution Control equipment and stack for
smooth sampling/monitoring of efficiency of
pollution control measures

Project Proponent: SATYA NARAIN SINGH CONSTRUCTION PRIVATE LIMITED(STONE CRUSHER)
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STONE CRUSHING UNIT

Location: LAT-25.0502576, LONG-83.0029063
ARAZI NO. 140MI, VILLAGE-SONPUR
PARGANA BHAGWAT,

Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

oi

SR

| LY .

| S.No; [0 | Conditions
| 6.

' The {ndﬁétfy?'éﬁéll provide Inspection Book at
the time of Lnspection to the Board's
cfrtacirals. - - |

Whenever due to any accident or other
unforeseen act or event, such emlission ocCccurs
or 1is apprehended to occur 1n excess of
standards laid down, such information shall be
reported to the Board's offices and all other
concerned offices. In case of failure of
pollution control equipment, the production
process connected to it shall be stopped with

immediate effect

s SRR e

CTO Compliance Report
‘Validity Period: 28.05.2022 To 31.07.2026

Compliance

| Noted and agreed

~ Noted and complied.

The industry shall operate 1n a manner so that
all emissions be emitted through designated
chimney/stack only.

Noted_a_ridmt_:bhpliéd

el

In case of any damage to the agriculture
productivity, human habitation etc. Dby the
operation of industry, it shall be imperative
to stop production in the 1industry with
immediate effect and such information shall be
reported to Board's offices. The i1ndustry shall
be liable to pay compensation also 1n such
cases as decided by the Competent Authority

Noted and complied_

10'

The applicant shall apply before the 60 days of
expiry of CCA or any change 1n production
types/ production capacity/manufacturing
process/capacity enhancement etc. or any change
in effluent discharge point or emission poilnt

11.

The Board reserves the right to revoke/ add/
modify any stipulated condition issued along
with CCA, as may be necessary.

Noted and conﬁﬁlied

12.

The person authorized shall not rent, lend,
sell, transfer or otherwlise transport the
hazardous waste without obtaining BELOT
permission of the Board

13.

Any unauthorized change 1n personnel, equipment
as working condition as mentioned 1n the
application by the person authorized shall
constitute a breach of his authorization

14.

15.

| facility.

It 1s the duty of the auth@rizedppefsmn to take
prior permission of the Board to close down the

Sl SR

- ——— =

Noted and cdrﬁﬁl-iéd

——m e e e s E E——— o — - = e—

Noted and complied

“Noted and complied

The authorization 1s valid for temporary
storage of Hazardous Waste within premises
only.

16.

LT TE TR e e —— — e e SRR e

—— Ty S

Noted and }:'omp_lied

The authorized agency shall ensure that on-line
data with regard to quantity and nature of

hazardous chemicals being used in the plant as
well as alr emission and waste generated within
premises 1s displayed on Display Board of size

bx4 feet outside the main factory gate within

premises

s D —— N —

N-oi_:gd' é_ﬁd_ complled

Project Proponent: SATYA NARAIN SINGH CONSTRUCTION PRIVATE LIMITED(STONE CRUSHER)
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STONE CRUSHING UNIT

Location: LAT-25.0502576, LONG-83.0029063
ARAZI NO. 140MI, VILLAGE-SONPUR
PARGANA BHAGWAT,

Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

S.No. | Conditions

r.._

:;a;

17.

—

| 18.

e — e ———

I [t is duty of the authorized person O take
' prior permission of this Board to close and
' cleanup the facility for treatment, storage and
|
1

disposal of hazardous waste.

m——— _— e ————

| The &pmfliCdfn shall maintain record  of
hazardous waste in Form-3 and shall submit
snnual return in Form-4 on or before the 30th
day of June following to the financial year to

-which_that return relates

CTO Compliance Report
Validity Period: 28.05.2022 To 31.07.2026

| Before the hazardous waste is stored or dumped
' in the facility, applicant must conduct a
| detailed physical and chemical analysis of
hazardous waste sample and report to the Board.

~ Compliance
Noted and agreed

Noted and Agreed.

Noted

21.

Dried hazardous sludge from the process 1in the
plant shall be stored in double lined HDPE pit
 constructed with R.C.C. or such material which
| does not react with the waste contained in 1t.
22.The storage area should be fenced properly
and Sign/Notice Board indicating i¢¥Dangerig®s
and i;%Hazardousig* shall Dbe displayed at
appropriate position both in Hindi and English

Noted

22.

The industry shall store non-ferrous metal
waste, used oil/spent oil waste in sealed drums
placed on impervious floor under covered shed.
Hazardous waste if required shall be sold only

N/A

i ———.————

to Registered Recyclers/Re-processors.

23.

In case of any transportation of hazardous
waste, the details 1n Form-10 of the Hazardous
and Other Wastes Rules, 2016 shall be submitted

to the Board

N/A

24.

In no case any hazardous waste shall Dbe

disposed off on land, in any drain, or into any
water stream. All spillage must also be safely

Noted

collected and stored

Project Proponent: SATYA NARAIN SINGH CONSTRUCTION PRIVATE LIMITED(STONE CRUSHER)
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